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smuggling of cigarettes from In<lia to 
Nepal does not arise.

Miedical CoUege at Emaknlaitt

IMS. Bhri Vosudevan Nair:
Slui WaHor:

Will the Miniver of H«attli and 
Family Planning be pleased to 9taie:

(a ) whether any proposal has been 
oiibmiMed by the Keralii Ooventtient 
io t  setting tip i  privatfe medical 
college at Emakulam;

(b ) if so, the details thereof; arid

(c ) the detisofi taken thereon?

The Minister fieatth and Family 
Planning (br.^nshila Nayar): (a)
to (cj .  *the ^loverhmem of Kerala 
have not submitted any ^oposUl ft»r 
setting up a private medical college 
at Emakulam. However, the Archbi­
shop of Ernakulam has offered to 
start a medical college at I^akulam .

views of the University of kerala 
are awaited before any decisian can 
be taken by the Government.

PaknB Colony

1M9. SfarlBag^i;
Shri Taslipal Singh:
Shri Ram Sewak Yadav:
Skti R.
dhH N. 11. ttekar:

Lilaffiiar Kotoki:

W ill the Minister of Worka« Honaing 
and Urban Development be pleased to 
state:

(a ) whether K a fact that 58 
h^lises In Psflam Colony were demo­
lished by the Delhi Municipal Corpora­
tion staff during the third week of 
September, 1966;

(b ) whether these houses have been 
conirtrocfed as far back as 1957;

(c) if so, whether this is against the 
assurance given by the F*rime Minister 
to the»residents of unapproved colonies 
on the 5th September, 1966 when they 
met her in a deputation; and

(d) the .«?teps taken to stop this de­
molition and to regularise other un­
approved colonies?

The Minister of Works, Honaing 
and Urban Development (Shri J Îehr 
Chahd khaxiilith U ) 6tiiy seventeen 
houses were demolished bjr the Delhi 
Mimicipal C o lora tion  qn the 16th 
November, 1966,

(b ) N(j.

(c ) The Prime Minister met the re- 
{ires^ntiliives tii thfe ^ople 6f un­
authorised colonies on (hti 2nd Sep­
tember, 1966 and hot bH th« Stfi Sep­
tember, 1966. She, hcrweVfcf, did not 
give any assurance to them.

(d) It riot b€f in the interest of 
planned d^tflcfpifiilnt oi Delhi to per­
mit the continuance of unauthorised 
construction. This has to be stopped. 
Nevertheless, it has been decided to 
regularise unautfeofiAed cohstrtlclions 
which had come up before the 1st 
September 1962, i.e., the date of com­
ing into force of the Master Plan 
ptovided they celn be ftfted into the 
approved layout of (he area and are 
not situated on lahd earmarked as 
“green” or for roads, schools,- colleges, 
hospitals, dispensaries etc. fh e  own- 
effi of hdtiseli which are rfeguliarised 
would have to pay development 
charges. The land or structures which 
are required for roads etc. will, how­
ever, be acquired by the Government 
and the owners of such land/struc­
tures will be allotted alternative deve­
loped plots at fixed rates of premium 
in the nearby localities, provided they 
do not own any other house/piot in 
Delhi.

Report on Bastar Firing

1090. Dr. L. M. Slnghvl: Wfll the 
Minister of Planning and Social Wel­
fare be pleased to state:

(a ) whether one-mart Enquiry Com­
mission has submitted its report on 
Bastar firing;

(b ) whether a copy of the report has 
been received by Government; and

(c) if so, whether as a result there­
of, any special steps are being cosi- 
dered for the amelioration of the con­
ditions of Adivasis in Bastar?
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The Depatr Minister in the De­
partment of Social Welfare (Shrlmati 
Chandraaekhar): (a) and (b). The 
Commission was appointed by the 
Madhya Pradesh Government and 
will subnxit its report to the Qoveth- 
ment. The Report has not yet been

(c) Does not arise,

Farakka Barrage Project

1091. Shri P. C. Borooah:
ShH Bharwat Jba Aiad:
Shri S. C. Samanta:
Shri fitnboA ilihsda:
Shri M. L. Bfwivedi:
Dr. M. M. Das:

WIH the MifiJat^r of IMtatKm ind 
P6f#er bfr <)16a«ed to state:

(a) the progress made so far in the 
implementation ô  the Farakka 6 ar- 
TBge Project;

(b ) the expenditure involved in its 
execution so far;

(c) how fat it is behind the original 
schedule ihd when it ^ill be com­
pleted; dhd

(€ } i)i/hether thfc foreign exchange 
required is available as and when 
necessary, and if not, the reasons 
thrt^or?

Xin̂  Minister of Irrigation and 
(6hri Fakhmddln Ahm td):

(k ) Work on the Project has befen 
taken up from both h^nks ô  the 
river and is in progress in the river 
portion per schedule drawn up from 
time to time, including the Head Re­
gulator and the under sluice and 
^her bay*. Excavatidh work in the 
Feeder Canal is going on, and the 
other acillary works which are on 
hand include the f̂uide and Afflux 
bundh of the Farakka Barrage and 
the left afflux bundh of Jangipur Bar­
rage, Fabrication of gates for the 
Head Rcgulatoi for the main Farakka 
Barrage is 'ilso in progress.

(b) The expenditure incurred to 
end of September 1966 is Rs. 34>76 
crores.

(c) The Project is scheduled to be 
completed substantially by 1970*71, 
and every effort is being made to 
stick to this schedule.

(d) Foreign exchange required for 
the proj^t is b^ing made available 
as and when necessary.
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